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ORDER

Letter for adjournment has been circulated on the ground that Mr.

Aushutosh Gupta, the Counsel for the petitioner in CP46/- and Respondents in

43/2015 is unwell. Learned Opp. Counsel does not Oppose the request for

adjournment. It is pointed out that directions had been given whereby the
deril, H B

petitioners in 46(2015) were required to place on record the, sale proceeds and

remittances received in respect of villas and flats. Learned Opp. Counsel



however has pointed out that the direction was only in respect of villas as per
the original order dated 28.7.2015. A perusal of the said order reflects that these
directions were given to allay the apprehension in respect of financial irregularity.
The erstwhile Bench, therefore, passed an order in respect of villas. However, it
would apply to all residential units developed by the developer, be it villas or
flats, as they are all in the nature of stock-in-trade of the Respondent Company
which deals in Real Estate. It is also being made amply clear that in the event of

default of compliance by the developer, it will be at his risk and peril .

To come up on 3.10.2016.

Sar .
(Ina Malhotra)
Member (Judicial)
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